189 Re: Seizure of Arms

raised by them. We are opposing the idea of
inviting foreign banks to our country. They are
coming. We have opened up. But there is no
institutional arrangement to monitor them. Such
an arrangement should be there.

THE DEPUTY CHAIRMAN: Thank You,
Very kind of you for co-operating.

RE: SEIZURE OF ARMS AND RDX IN
GUJARAT

SHRI BRAHMAKUMAR BHATT
(Gujarat): Madam, [ want to draw the attention
of the House to the constant smuggling of arms
to Gujaret from Rajasthan en route to Bombay.
On 26th January the 151 had planned a blast in
Gujarat, Some days earlier, on 24th December,
there was a big arms haul worth Rs. 3 crores
in Mehsana, It included 115 revolvers, 113
magazines, fuses, explosives, automatic pistols
and RDX. All these things were found in
Mehsana district. A few days after this in the
creek near Kutch two boats were found
abandoned. The Police found these two boats
in which arms were lying. They tried to capture
the people who brought them. But they knew
that the police were coming and they ran way.
The two boats were selzed by the pollce. They
conatained a lot of arms. Now the question is
very simple. The hon, Prime Minister of
Pakistan has said that they are prepared to
negotiate with India. The hon. Forelgn
Minister of India, who 18 now sitting here, has
responded, "Yes, we are very happy to have
talks with the Pakistan Prime Minister. But
before that there will be talks at the official
level. The Foreign Sectretaries of India and
Pakistan will meet." Whatever is happening
in Kashmir {s different thing. It is a very
important thing, but it is a different thing.
Arms are continuously coming to India from
across Pakistan and they are caught in India. |
believe we must tell the Pakistan Prime
Minister and the Foreign Secretary of Pakistan
when they come to Delhi for discussion about
these things. They are going to come to Delhi
for discussion. The hon. Foreign Minister of
India has been pleased to invite them to Delhi
for discussion, When they come to Delhi for
discussion, why don't you tell them these
things? Okay, the issue of Jammu and Kashmir
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Both the Armies ar¢ opposing each other. A
lot of arms and RDX which is regularly and
constatnly sent to India from the Pakistani
border is causing a havoc in big cities, in trains,
in buses and on roads. All these things should
be brought to the notice of the Prime Minister
of Pakistan, if he is at all interested in good
relationship with India.

Madam, the Gujarat Government has made
one very important suggestion. The suggestion
is that the Rajasthan-Gujarat border should be
sealed. But the difficulty is there is sand. Sand
is making it difficult to keep the wire in
position. So it cannot be sealed properly. The
senior officials of the Army and the senior
officials of the border Security Forces have also
found it difficult. They have suggested that a
ditch canal should be prepared. If a ditch canal
is prepared on the Rajasthan-Gujarat border,
it will be a safe measure to prevent smuggling
of arms from the Rajasthan border, Madam, 1
would like to bring to your kind notice that
the Government of Gujarat has already sent
this proposal to the Government of India. It is
before the Government of India for
consideration. The Commandant of the Bordet
Secutlty Force himself has sald that this is the
only way out, He has suggested that this idea
of ditch canal which {s before the Qovernment
of India for consideration should be finalived
as eurly as possible. Madam, steps should be
taken to prevent smuggling of arms by the 181
agents into [ndia and by those agents wo are
stationed at Dubai who are acting at the
instance of the IS1. If we want to stop it, special
measures will have to be taken; otherwise,
talks-would go on and armis would be
smuggled to India. Both the things would be
happening simultaneouisy. Therefore, 1 want
to draw the attention of the Government to this
very important issue.
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THE DEPUTY CHAIRMAN: Just a minute.
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THE DEPUTY CHAIRMAN: Just a minute.
We are discussing about seizure of arms and
RDX by the Gujarat police. You kindly confine
yourself to that. If we go on discussing as to
what is happening in the whole country, it is
not possible now. You are impinging the rights
of other Members. It is not my problem. It is
the problem of other Members whose names
are listed after you. You better be careful about
it,
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RE: DERAILMENTS IN ORISSA

SHRI SANATAN BISI (Orissa); Madam,
this is a serious matter regarding derailment in
Orissa, particularly in the Korba Division of
Orissa. Within a perod of 35 days, from 13th
January, 19976 to 27th February, 1997, there
have been 15 derailments. In the last derailment
that took place on the 27th, on person died and
several were injured. In such a situation, [
demand: (i) Upgradation of track structure; (ii)
Strengthening of railway tracks: (iii) Serious
monitoring of track maintenance; (iv) More
funds for the railway in Orissa.

THE DEPUTY CHAIRMAN: Mr. Bisi is
always precise and brief. I congratulate him
{Interruptions)...

If you make your point clearly, you can allow
many others to speak. If you keep on repeating,
then the others don't get a chance. Thank you.

RE: FRAUD COMMITTED BY INCOME
TAX OFFICIALS IN THE REFUNDS OF
INCOME TAX

SHRI S. PETER ALPHONSE (Tamil Nadu):
Madam, 1 would lik to invite the attention of
the House as well as the attention of the



